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PREFACE 

This publication contains a brief resume of work done by Eighth 1.0 Ii: 
Sabha durina the first Part of its Fourteenth Session i.e. from 18th July 
to 18th August, 1989. 

NBwDBLm; 

September, 1989 

ASl1ina, 1911 (Saka) 

(iii) 

SUBHASH 0. ~  

Secr.ttuy-Genoal. 



!RES UME OF WORK DONE BY EIGHTH LO" SABHA DVRING TIlE FIRST 
PART OF THE FOURTEENTH SESSION, JULY·AUGUST, .... 

1. DURATION. OF SESSION 

Date of commencement 18th July 1989 

Date ofacijournment ,oint dit • -18th August, 1"9 

Date of Prorogation --
Total number1)f days of Session 32 days 

Number of days of sittings 22 days 

.Number of hours of sittings 138 hours and OS minutes 

-The session was originally scheduled to conclude on Friday, the 11thAugust,1989 

~ ~ Pourteenth Session of 8th Lok sabha was not proropucd after it was 
adjourll'!d sine die on 18th AllItust, 1989. Under rule l' of the RUle, of 'Prc(l(dure 
and Conduct of Bu:ine<s in Lok Sabha the Speaker reconvened ita sittings frem 
W!dnesday tloe 11th ~  1989 for the ~  part of the sfsuon. 
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SUMMARY 

1. liDs pendiDlatthe end ofthe faat session 16 

2. Bfll& introduced 11 

3. Bills opposed at introduction stage 

4. Billspaued byR,Jjya Sabha and laid on the Tllble , 

5. Bills passed by ~ jya Sabha and returned by Lok Sa bha with amendments 

6, Bills returned by Rajya Sabha \lith amendments and leid on the Tuble Nil 

7. Bills passed 15 

8. Bills negatived Nil 

9. ~ withdrawn Nil 

10. Bills OIIlt discussed Ni I 

11. Motions foradjournmcntofdeb3teonBiIIsndopted Nil 

12. Bills referred to Select Committe{' Nil 

13, Bills referred to Joint Committee Nil 

14. ~ reported by Select Committee Ni I 

15. Bills reported by Joint Committee 

16. Bills originating inand referred to Joint Committee ~  Sabhn in res-
pectofwhichmotionforc:oncurrence w:lsadopted byLokSabha. 1 

17. Bills pending at the end of the ~  part of the Fourteenth Session vide 
para No. 3184 of Lok Sabha Bulletin-Part n, dated 4th October, 1989. 13 

7 
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SUMMARY 

1. Bills pendilll8t end of Thirteenth Session 

2. Bills introduced . 

3. BiUs-Moticn for introduction neFtived 

4. Bills discussed 

5, Bills withdrawn 

6. Bills negatived 
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No. 318.5 of Bulletin Palt n, dated 4th October. 1989. . .. 216 
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S. DIVISIONS 
----------

No. of divisions held. 

------------------ -------------
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7. LEA VI: OP ABSENCE 

51. Name of Memb:rs 
No. 

1. Smt. Premabbai Chavan 

2. Shri Japn Nath Kaushal 

3. Smt. Kishori Sinha 

4. Shri K.V. Shankra Gowda 

5. Dr. San.k.ta Prasad 

6. Shri Sunil Dutt 

1. Shri Rarijit Sinsh Gaekwsd 

Period for which 
leave granted 

21st February to 
17th ~  and 
27th March to 
12th April, 1989. 

17th March,27th M"rch 
to 31st March, lst April 
to 12th APril, 19th April 
to 10th Atn'illlnd 
1st May to 10th May, 1989. 

19th April to 30th April 
lind 1st May to 10th May, 
1989. 

18th July to 
11th August, 1989. 

18th July to 
11th August, 1989. 

13th M"rch to 17th M'rch, 
21th M-rch to 12th April, 
19th April to 15th May 
and UlthJuly to 
27th July, 1989. 

18th July to 
1st August, 1989. 
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Date when 
leave granted 
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10. PAPERS LAID ON THE TABLE 

(8) By Government 

(b) By Private Members 

17 

55S 

Nil 



----------
Member nominated Date ofDO .... tioo 

--------
1-8-1989 

.In tho vacancy caused by the resipatioD ofShri N. Venkata Ratnam from membership 
of Lok Sabha, w.e.f. 21th July, 1989. 
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do QUES"nONS 

~ 9t",..d Q,.ItIOM 

(a> Number of Quostfons put down lD Quoation Ult. for oral 
Answen . .384 

(b) Number of Quostionl orally answered 125 

(II> Short' Noll.. Qpntlons 

(a) Number of Quostlons put down in Short Notice Question Lists 1 

(b) Number of Short Notice Que.tlons Orally answered 1 

II) ~  Cl.wnlons 

(a) Number of questions put down in Queationa Ulla for Written 
Anlwaw . ·.3644 

(b) Number of Questions for which writton aD5WCl'll were laicllDcludiD' 
thoao put down for oral 3n5wcn but not reacbed for orsl 
ADswerI • • ••••• 3'69 

'-------------,---
.In, I tides 34 Starred Q11oltiODl dolctcd/Transfernd I'Iom One MiDilt" 10 aBOther. 

··Jnc]",doI300 Unat8ITcd Questions withdraWft/4eIeted,'tralllforred frOID ODe MllIMry 
to 'IIOtbor. 
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Subject 

17. SlmNGS OP WI( SABHA 

Date on 
which decided 

Remarks 

IFiutlon of additional sittiop J0-8-1989 
of Lok Sabba on 14th, 16th 

Business Advisory Committee in Its 
Seventy..f'ourth Report inter a/iQ recom-
mended the fixation of additional 
sittiop of Lok Sabha on 14th, 16th and 
18th AuIust. 1989. On the motion 
mowd by Shrimatl Sheila Dibhlt, 
the report was adopted by the HoUle. 

aDd 18rh AUlUSt, 1989. 

-----. ------
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.1, SPEAKER/DEPUTY SPEAKER/CHAIRMAN 

SI. 
No. 

~ ~ ~ 

Subject 

------.------
Bywhoaa 

1. Reference to the 47th annivenary of the 'Quit India' Speaker 
movement and homate to the martyn who sacrified 
their lives for the freedom of the motherland. 

2. Reference to the 44th anniversr ry of the dropping of Speaker 
bombs on the Japanese cities of Hiroshima 2nd N ~  
and homage to victims of the atomic holocFust. 

3. Valedictory reference on the conclusion of the 
fourteenth session. 

Speaker 

9-8-J989 

9-8-1989 

18-8-]989 

---.-----. 
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19. STATEMENTS 

(I) StatelllfDtI .... /1aJd JJy MlaJlters aader Rule 372 

SI. Subject Name of Date Time 
No. Minister Taken 

H.M. 
Government Business for the week com- Shri H.K.L. 21-7-1989 0 10 

mencing the 24th July, 1989 Bhagat 

2 Minimum 8upport price for Copra for Shri BhajaJ1 21-7-1989 0 01 
1989 season. Lal 

3 Flood situation in the country and the Shri Bhajan 26-7-1989 0 08 
relief measures undertaken by the Go- Lal 
vemment. 

4 Govrrnment Business for the week com- Shri P. 28-7-1989 0 15 
mencing the 31st July, 1989. Namgyal 

5 Government BU8iness for the week com- Shri P. 4-8-1989 0 01 
mencing the 7th August, 1989. Namgyal 

6 International Conference on Combodia. Shri K. Natwar 7-8-1989 0 05 
Singh 

7 Fourth, Fifth, Sixth Interim Reports and Shri P. 8-8-1989 0 10 
Final Report of Kudal Commission Chidamba-
of Inquiry ram 

8 Bodo Agitation Shri Sontosh 9-8-1989 0 01 
Mohan Dev 

9 Enhancement of Pension and provision Shri Rajiv 9-8-1989 0 03 
of additional facilities to the freedom Gandhi 
fighters receiving pension under the 
Central Swatantrata Sainik Samman 
Pension Scheme. 

10 Government Business for the week com- Smt. Sheila 11-8-1989 0 01 
mencing the 14th August, 1989. Dikshit 

11 Removal of difficulties faced in the im- Shri Rajesh 11-8-1989 0 11 
plementation 0' the Motor Vehicle!> Pilot 
Act, 1988 and the Motor Vehicles 
Rules, 1989. 

12 International Convention on Tibet and Shri K. Natwar 11-8-1989 0 01 
Peace in South Asia. Singh 

13 Correcting the reply fsven by the Minis- Shri Giridhar 18-8-1989 0 01 
ler on 31st July, J 89 to a Supplemen- Gomango 
tary by Shri Shantaram Naik on 
Starred Question No. 184 regarding 
telephone to overy Panchayat in Ma-
dhaya Pradesh. 

14 Violent incidents in Gohpur area of Shri Sontosh 18-8-1989 0 06 
AlISIIm Mohan Dev 
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34 

(U) Matters Under Rule 377 
(a) Number of Matters raised 144 

(b) Position regarding receipt of replie; from Mini9tors conc:lrned u on 20-9-1989 

Total number Numborof Pcrcontage of 
ofmattcra replioa soot replies sent 
raised to Members to the Mem-

by Minister & 
copies endor-
ted to Lok 

bon by the 
Ministers 

Sabha Secreta-
riat 

First Session 61 61 100 

Second SHsion 351 345 98.3 

Third Session 158 IS2 96.2 

Fourth Seasion 150 145 96.6 

Fifth Session 330 lOS 92.4 

Sixth Seasion 149 13S 90.6 

Seventh Session 178 162 91.0 

EiJbth Session (Part I) 341 280 82.1 

Eighth Session (Part II) 147 130 88.4 

Ninth Session 178 138 77.S 

Teoth Session 362 258 71.2 

Eloventh Session 153 112 73.2 

Twelfth Session 180 131 72.8 

Thirteenth Session 298 173 58.0 

Fourteenth Session 144 46 31.9 



20. VACATION OF SEAt 

SI. Name of Member CoDititUODC)' & R.omarka 
No. Slate 

1 Shri ChintamaDi Paniarahi Bbubaneswar- Scat became vacant under artl-
Oriua cle 1'8 (I), w.o.f. 1007.1989 

2 8hri Khursbid Alam Khan Farrukbabad-Uttar Scat bocamc vacant undor arti. 
Pradeab clo 158 (1), w.o.f. 18·7·1989 

3 8hri Williamson A. Sanama Tura-Mqbalaya Scat became vacant under arti-
cle 158 (1), w.o.f. 21·7-1989 



21. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS 

. --------.--- -------
Business 

ADJOURNMENT MOTIONS 

BILLS 

(a> Government Bills 

(b) Private Ivlcmbccs' Bit 
BUDGETS 

(a) General Budget 

(b) Budget in respect of StateS undor residents rule 

CALLING ATTENTION NOTICES (Rule 197),J 
DISCUSSIONS 

(a) Half-an-Hour Discussions (Rule 55) 
(b) Short Duration Discussions (Rule 193) 

MA TIERS UNDER RULE 377 

MOTION UNDER RULE 388J 
QUESTIONS 

PRlVATE MEMBERS' RESOLUTIONS 

STATEMENTS (Rule 372) 
OTHER MATTERS sucb as Oath or AiBnnation, Papers 

laid on the Table, Obituary References, Questions of Pri-
vileae&, Points of Order, Personal Explaoations etc. 

Timo 
taken 

H M 

4 08 

38 17 
5 02 

3 21 
7 59 
4 59 

0 47 
36 44 

3 14 

0 01 
18 40 

4 59 
14 

8 40 

138 05 

PaaloDtap to 
the total time 
takeD 

3.0 

27.7 
3.6 

2.4 
5.8 

3·6 

0·6 

26·6 
2.4 

13.5 

3·6 
0·9 
6.3 

100.0 
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U'SUME O WORK  DONE B EIGHTH LOK SABRA DURING 11IE SECOND 
PART O THE OURTEENTH SESSION, OCI'OBER 1989 

1. DUJtATION OP SESSION 

Date or commencement 

Date or adjournment line die   

Date or prorogatiol'l 

Total number or days or session 

Number or dayS or sittin,s 

Number or hours or sittings 

~  session was to conclude on 16th Octotier, ~  

11th October, 1989 

·13th October, 1989 

··2Oth October, 1989 

3 days 

3 days 

21 houts ancl21 ntinut'.:s. 

 ' he ourteenth teasida'or Lok ~ cona!ttin,or two parts commented'its sittinp 
00 18tb Iuly, 198t 8bd was prorogued oil 20th OctobW, 1989. 
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SUMMA  

1. Bills pcndiq at tho Dd of tho last ICUion 13 

2. Bills introduced  

3. Bills opposed at introduction stale Nil 

4. Billa passed by ~  Sabba and laid on the Table 

S. Bills passed by ajya Sabba and returned by Lot Sabba itb amendment. Nil 

6. Bills returned by ajya Sabba ith amondment. and laid au the Table  Nil 

7. Hills ~  

8. BlUlnogatied Nil 

9. Bill. ithdrao Nil 

10. iUs part-di1CUlld Nil 

1 1. Motions for adjollftUD Dt of dobate on BiIls..soptect Nil 

12. Bills rcfemM1 0 Select Committee Nil 

13. Bills rofoned to oint Committee Nil 

14. BIs reported by SoIect Committco Nil 

1 S. BiUI repoi1od by oint Committee NIl 

16. Billa ~ in and lferred to oint CommhIIIo by ... Sabha in 
nIIP Ct of bicb motion (or concurrence as adopted.. Lot Sabha  . Nil 

17  .Bills peoc1iD8 at the CIIId of be Second plrt of the Pourteontb s.ioft  para No. 3251 of Lok Sabha Bulletin-Part D. Is.e.d 23d ctober. 
1919.  I  
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3. CALLING ATI'BNTION 
------------- ._--_.-------

Subject Name of Mom- Name of Minister nme taken 
ber who called -------__ ..,...---
attention Date when taken up H. M. 

_______ . _____ .0.-- _______ • _____ --'-___ . ___ _ 

Steep rise in priOII 'of o.ntia I Shri Braja Sbri Sukb bm 
commodities and the steps taken Mohan Mohanty 
by Government in reprd thereto. 13-1 o-t 919 

34 
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6. PAPRS LAID ON TIm TABL 

(a) By Government ...... , .................. 6 

(b) By Private ~ ...................... NIL 
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9. SPEAKER I DBPUTY SPEAKBR I CHAIRMAN 
ANNOUNCEMENTS I OBSERVATIONS I REFERENCES 

Subject 

Valedictory references on the con-
clusion of the Fourteenth Session 
of Eighth Lolt Sabha. 

By whom 

Shri H.K.L. B:U\gat 
Shri a.M. Banatwalla 
Shri Balkavi Bairagi 
8hri K.cyur Bhushan 
Shri Uttam Rathod 
Prof. NaraiD Chand Parashar 
Kum. Mamata Banerjee 
Sbri Rajiv Gandbi and 
the Speaker. 

11 
s.: 

Date 

13-10-1989 



51. 
No. 

1. 

2. 

3. 

10. ~ 

(I) State_ts made by MlDllters IIDder ale 

Subect 

Nehru Og8r oana. ~ 
Urban counterpart of the 
Jawabar ~  

Asricultural Package. 

Maintenance of a bank account 
iaSt.iMI. 

Name of Minister 

~  .a.iiv ~  

6lli ~ fiIIdhi 

Sbri Eduarbo aleiro 

. . , ,. 

372. 

Date Time taken 

. f •. 

11·10-1989 0 25 

U·IO-1989 0 21 

12·10-1989 0 03 



0 Matten -UMw Jl.ute :m 
a Number of Matters raiecd  

b :Position repnling receipt cf replies from Ministers CODII'.o.od as 
on 20-11-89 

otal Dum- Numbcrof Percentage 
bcr of mat- replies seDt of replies 
ters raised  to Members  sent ro ,tbp 

by MiniItcIr ambers 
and copies by the 
endoned to Miui-. 
Lok Sabla 
Secretariat 

~ 

First SeIliOli . 61 61 .P 

SecoDd SeSSioD 311 au 91.3 

hirdssion 118 UJ "a 
Fourth Seaaion 110 145 N4 
Fifth Seamon. 330 30:5 92.4 

Sith Sellion . 149 135 90.6-

seventh Seuion 178 161 '91.4 

E iahth Seeaiou Part-J 
JIJ -- ~  

Eilheb 1Ii0ll Part'fJ . 147 . 130. 18.4-

Niutb IuaiOD 178 131 17.' 

enth Sesaicm 
362 251 n.2 

ElcvcDth Seu n  U3 114 74.5-

.elftb Session 
180 135 75.0-

1birteenth Sellica . 298 lU 604 

Fourteenth Sellion Part-I 144 80 55.5 

Fourteenrb Saeion Part-D . 15 3 12.0-

----

13 



'11. STATEMENT SHOWING TIMB lAl BN ON VARIOUS INDS O 
BUSINESS 

-----.----
Business Time tlkon PerceDta,e 

~  
Government Bills 

BUDGET 
Jenera I Budget  . 

ALLING ATTENTION NOTI ES Rule 19 

DIS USSIONS.. '.-

Short Duration Discussions Rule 193 

MATTERS UNDER RULE 3 

ltESOLUTIONS . 

a Government Resolution 

b Statutory Resolutions 

'STATEMENTS Rule 32 

, 

, 

.ornER MATTERS IUch as Oath or AffirmatioD,  Papers 

H. 

4 

It 

1 

II 

0 

0 

3 

0 

.  laid OD the Table, ~ RetorD OI, ultion. of 
Priviloaes,  PoiDt. of Orders, Penonal Eaplanatiool 
. etc.   2 

21 

I    

" ,.' 

to the total 
time taken 

M. 

2S 20.6 

0 0.6 

34 .3 

09 38.2 

2 2.1 

02 0.2 

01 14.1 

'0 3.9 

46 13.0 

21 100.0 

 ". 
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